
CENTRAL ADMINISTRATI VIE TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

O.A.NO.2947/2002 
M . A. NO. 2511/2002 

Wednesday, this the 13th day of November, 2002 

Hon'ble Shri Justice V.S.Aggarwal, Chairman 
Hon'ble Shri A.P. Nagrath, Member (A) 

In the matter of: 

------------------------------------------------------------ 

I Shri LallanprasadVerma 	 - 

Shri LattanPTVej 	Air Condition Northern 
S/0 Ski 	 Coach Incharge Delhi SaniRöhiI13 

(in ihort ACCI) 
FaizMohainrned 	 AC. Fitter 	SE/AC./DEE/Dethj 

Sfo ShriSher Mohammed 

Hardev Singh A.C.CJ -do- 

S/o Shri Mawha Ram 

DhannenderKuniar A.C. Khallasi -do- 
S/0 Ski Visdhnu Dutt Shanna 

Amar Singh sfo Sh Ram Kmnar -do- -do-. 

Mahipal s/o Shri Arjnn AC.C.A.. 

Satih Kwnar A.C.Fitter -do- 
Gyan Chand Sharma 

2. Surender 5/0 Ski Shriram 	A.C. Khallasi 	-do- 

Artin Kumar s/c Shri ShyamLai -do- 	 -do- 

Jitender Singh S/c Sh Bhoop Singh A.C.CA 	-do- 

Jai Pal S'tb s/c Sb SDnhera Ram 	-do- 	-do- 
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SLNo. Name & father's name 	Designation working wider 

Dharnivir s/a Bhimati Rain 	Helper Khallazi -do- 

Banshi Rain slo Rain Sahai 	-do- -do- 

Shri Rain Phal s/a Sh puran chand A.C.Fitter -do- 

Bhndev s/a Sh Cbirani Lal 	AC.Fitter Gr.IIE -do- 

Narender slo Sh Kala Rain 	-do- 	.. -do- 

17, Shivraltan s/a Sh. Thotha Rain 	A.Ciitter Gril -do- 

Gopi Kshan s/a Shri Giam Rain 	-do- -do- 

Bhim Singh U s/a Shri Ram Singh 	A.C.C1 SSE(TL) 

Hidayat All s/c Shri Sharnday Khan 	A.C.Fitter UI -do-, 

Bhim Singh —I, S/a Ramchander Singh A.C.C.T 

22.. Surender Prakash Sharma 	 -do- -do- 
S/a Shri Atjun La! Shanna 

2.3. Ravinder Singh Sidhu 	 A.C.F.I11 -do- 
s/a Shri Nitmat Singh Sidhu 

5etmal Maru s/a Sh BawarlaijiMaru 	-DO- -DO- 

Sita Ram s/o Shri RhairuRarn 	kC.F.0 -do- 

2.6. Jazvinder Kumar s/a Shri M. Rain 	ACCA -do- 

Bbawai Singh s/a Shri Mula Rain 	kC. KhalIazi -do- 

Chiinni Lal slo Shri Gopal Singh 	A.C.C1 -do- 

Vijay Singh s/a Mu! Singh 	 A.C.C1 -do- 

Sajjan Singh slo Shri Gapal Singh 	A. C.Fitter UI -do- 

Shri Ramji Verma s/a Shri Ramadhar 	A.C.C.I -do- 

Rhanwar La! Slo Shri HanumanPrasad kC.FitlerU 	-do- 

Shokal All s/a Shri Mohammed Hussain A.C. Helper KhaUasi —do- 

Chandan Singh s/a Shri Rajendra Singh 	AC. Fitter Grill —do- 

Mehesh Kumar s/a Rajay Sini 	 -do- 	-do- 
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36. Sardar Ali slo Shri Mohd Ismile Helper Khallasi A.C. —do- 

37.Shr Balu Rain s/o Shri Lala Rain kC.Fitter IJI SSE(fL) N.Rly 
Delhi .Sarai Rahilla 

Mohd. Rajak s/c' Rahasuddin 	AC. KbaIIasi -do- 

MukhatarAhmed 
slo Sni Shabir Mahainmed -do- -do- 

Arjun Singh s/o Sb. Manohar Singh A..C.F.I -do- 

Ravin&a Singh Arora 
s/o Shri SurjeetSingh 	A..C.Fitterlll -do- 

Surezh Kumar Acharya -do- -do- 
s/o Shri Ganesh Dass 

Ram Lals/oShri Khala Ram -do- -do- 

Ram Rattan sto Shri Kundan Lal kC. Khailazi -do- 

Shri Pawan Kumar Meena 

p 	 s/c' Shri Maneg Singh APPIACF -do- 

46 Shiv Shanker Moth 
S/c' Shri Megh Raj Moth A.C.Fitter III  —do- 

47. Mahender Pal Singh -do- 
sbo Shri NatlniSingh 

4 	 48 Shahi1 Ahamed 
S/c' Shri Hazi Mohd Ismile AC Khallasi -do- 

Swender Kumar AC.F.UI -do- 
s/c' Shri Suij Mat 

Ram Lal Adiya 
s/c' Shii Dhanna Ram A..C.F UI 

Gopal Krishan 
(I  

A.C.F.I -do- 

Diwan Singh s/c' Shri La! Singh kC.F.1I -do- 

Premchand venna slo Shri Bharat Verma A.C.F. -do- 

Shyam Lai Sharnia 
S/c' Sbri M. Sharma kC.F.1 -do- 

55 Man Mohan s/c' Shri Moti Ram A.C.F.II -do- 

DayaNand s/c' Shri Phool Singh A.C.C.A. -do- 

Kishan La! s/c' Shri Ganga Dhar A.C.C1 -do- 
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Sunil Dutt S/0 Shri Ram Kumar 	-do- 

SurenderKwnar s/c ShKishanLal -do- -do- 

Suresh Panday 
s/c Shri Gauri Shanker Panday -do- 

Rain s/c Shri Munshi Rain -do- 

Parmanand s/c Shri Parbhati Rain -do- 

Krishan Avtar 3/0 Shri Het Ram -do- 

Natiender Kumar slo Shri Chattni Rani -do- 

Jitender Kumar s/c Shri Rem Chander -do- 

Jaivir Prasad Jam 
s/c nri Jayanti rrasad Jam 	 -do- 

iti 	 - - 

618  

69. 	T)O 	 ... Applicants 
M 

(By Advocate: Shri B.S.Mainee) 

Versus 

Union of India through 

The General Manager 
Northern Railway 
Baroda House 
New Delhi 

The Divisional Railway Maragér 
Northern Railway' 	' 
Bikaner (Rajasthan) 

0 R D E R (ORAL) 

Shri Justice V.S.Aggarwal: 

..Resporidents 

MA 2511/2002 	
.. 	I 

MA 2511/2002 is allowed csubject to just 

exceptions. Filing of joint application is permitted. 

FM 

. 	. 
1 



(5•) 

OA 2947/2002 

Learned counsel for applicants states that he 

will prefer the present application in the Jodhpur Bench 

of this Tribunal. Therefore, we are not expressing any 

opinion on the merits of this case. Subject to 

aforesaid, he does not press the present application. 

2. 	Allowed as prayed. Subject to aforesaid, the 

application is dismissed as withdrawn. 

_-A 
(A.P. Nagrath) 	 (V.S.Aggarwal) 

Member (A) 	 Chairman 

/sunil/ 


